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To,

The Consultant (Judicial) Dated:- 13/May/2024
Hon'ble National Green Tribunal,

PB, New Delhi

Subject:- DC Udhampur is wasting HNGT's time by repeatedly presenting fake, false and
fabricated reports.

Ref H'NGT Case no :- O A No:- 176/2023/Delhi, (P B) Dated :- 04/03/2023
Diary No :- 070110200339/2023, Dated :- 04/03/2023
Titled :- Rohit Padha V/s Union Territory of J&K & ors
Worthy of Praise Sir,

| had written a letter through e-mail to H'NGT on 17-3-24 with proofs and in that
email | tried to say that the report submitted by DC Udhampur to H'NGT is fake and false. Now,
today after 60 days, | am once again sending an email and this time again | am attaching Amar
Ujala newspaper cuttings and social media viral videos with my email as a evidence . So that
you also come to know the truth.

Sir... Recently, IPS (MH Chowk) was throwing its overflow dirty water directly into Holy River
Devika, a video of which also went viral. Here the question arises whether the team of UEED
engineers is cleaning river Devika or making it dirty? After this perhaps some people have also
lodged an FIR against UEED engineers in the city police station, if everything is going well in this
project then why are the public filing FIR against UEED engineers. (Copy Enclosed)

Sir... Let me tell you one more thing that an STP building has been constructed in the Green
Zone by UEED and as per my knowledge it has been constructed without the permission of
H'NGT. If UEED has permission to build in the green zone then show it to the public.

Sir... Now H'NGT has to decide who is right and who is wrong.

Please direct the Chief Secretary of J&K to visit Udhampur along with the Housing Secretary,
Rural Development & Panchayat Raj Secretary, Revenue Secretary, Jal Shakti Secretary and
H&ME Secretary and ask them to prepare a factual report after meeting the complainant.

Thanking you
Yours Faithfully
S
Rohit Padha
Email:- rohitpadha1978@gmail.com
Off:-87/7,Dhar-Road,Shaktinagar, Garrian Talab, Udhampur, Mob: 9149872987
Copy -
1. The Worthy Chief Secretary of J&K
2. The Chairman, Pollution Control Committee, J&K
3. The Commissioner Secretary HUDD, J&K
4. The Divisional Officer, JKPCC.
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